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Licence to M/s. Talikoti Cements and

Chemicals Ltd.
5022. SIIRI K. B. CHOUDHARI:
Will the Minister of INDUSTRY be

pleased to state:

(a) whether it is a fact that a li-
Tence for a cement factory at Talikoti
}as been given to M/s. Talikoti Cement
and Chemicals Limited;

(v) whet is the progress in the
matter so far and when the factory is

likely to be commissioned and start
functioning;
(¢) in case the present establish-

ment is unable to commission the fac-
tory, whether Government itself will
come forward in establishing a factory
it Talikoti, in view of the availability
of raw materiaol in abunmdance in Tali-
weoti, Bijapur district: and

t (d) if So, when?

PHE MINISTER OF STATE IN THE
MINISTRY OF INDUSRY (SHRIMATI
.ABHA MAITI): (a) Yes, Sir.

(b) The applicant company had
vngaged M/s. Ibcon Pvt., Ltd. as their
consultsnts and got a  project report
made by them. They have submiited
its project report to the Industrial
Development Bank of India along with
their loan application. But the In-

, Gustrial Development Bank of India
did not clear the loan application and
\:uuested to the Company to explore
he possibility of setting up of the nro-
jeet in' the joint sector by associating
a State level agency, which the Com-
pany: hag not yet been able fo arrange.
The Company is, however, making all
efforts to implement the project.
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(c) There is no such proposal at
present.

(d) Does not arise.

Price Rise of Scooters

5023. SHRI SUKHENDRA  SINGH:
Will the Minister of INDUSTRY be
pleased to state:

(a) whether the pricegs of scooters
have gone up after decontrol; and

(b) if so, to what extent of increase
in each type of scooter and justifica-
tion given by the manufacturers for
the increase?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (SHRE-
MATI ABHA MAITI): (a) and (b):
The statutory control on distribution
of scooters which was rescinded with
effeet from 1st January, 1978, was last
applicable to Bajaj-150 Bajaj Chetak
and Priya scooters. The price increa-
ses effected since the removal of the
distribution control are Rs. 61.33 for
Bajaj-150; Rs. 77.75 for Bajaj Chetak
and Rs. 102.66 for Priya scooters. The
manufacturers have reported that these
price increases have been necessitated
hecause of cost increases of various in-
puts ete. Price  increases have also
Leen effecled in respect o! some other
makes of scooters wiich were not go-
verned by the statutory control on dis-
{ribution of scooters and are not con-
necled with the removal of distribu~
tion control.
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